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February, 1991 published from Bom-
bay regarding the complaint made by
the Mahavashiva Chief Minister of
nan-cooperation by N.D.D.B. and the
withdrawal of supplies of Palm Oil;
and

(b) if so, what action Government
propose to take in this regard?

THE MINISFTER OF STATE IN
DEPARTMENT OF AGRICULUTRE
AND COQPERATION IN THE MI-
NISTRY OF AGRICULTURE (SHRI
JAYANTILAL VIRCHANDBHAI
SHAH): (a) Yes, Sir,

(b) NDDB under its Market Inter-
ventjop Operation has almost douhled
the supply of Dharg hrand of edible
oil in Maharashtrg over 12 maqnths
from 1000 MT in January, 1990 to 2150
MT iy, -Detember, 1890. The question
of non-coeperation hy NDBB does
not, thexefore, arise. The factual
position explaining that NDDB has
been operating according to the
guidelines laid down by Govarnment
of India has heen explained by NDDB
in a written communication to the
Chief Minister of Maharashtra, As
regards withdrawal of supply of pelm
oil imported oil is provided to State
Governments for distribution through
the publie distribution systerr. Bow-
ever, the allocation of. imported edi-
ble oil is meant to supplement the
availability of indigenous oils ang net
to. meet the entire demand of States]
Union Territories, Allecatian of
imported idible oils through the pyb-
lic distribution system alss depends
on severel factors like availability of
imvorted edible oil with Govern-

ment. demands of Stafes]Union Ter-

ritories ete.

Increasa in the prices of essentlal
commodities due to reduced ration

supply
89. DR. BAPU KALDATE,
SHRI A. G. KULKARNTI.
SHRI VISHWASRAO RAM-
RAQO PATIL:

Wil the Minister of FOOD AND
CIVIL SUPPLIES be nleased to state:

[ 22 FEB. 1891 ]
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whether it is a fact that reduction in

the supply of essemtial commaoditias

being supplied through ration shops

has pushed exorbitant price rise

which is zfleeting the people in gene-

rel and low income group in partien-

lar and if s0, what steps are propesed .
to be taken to inerease the supply of

essential rationed commodities o Ma-

harashtra and olher States?

THERE MINISTER OF FOOD AND
CIVIL ' SUPPLIES (SHRI RAO BI.
RENDRA SINGH); There has been
no Feduction in the allocetion of ee-
sential commodities such as rice,
wheat, sugar and kerosene from the
Central pool except edible oils to
States{UTs, includike NMaharsebira
for supply through the Publie Disiri-
bution System. While allocation of
wheet wes  increaged from 7.7 Rkh
tonnes in December 1998 to 9.55 lakh
tonnes in -February 1991, the alloca-
tion of rice was maintained at normal
levels. AReetion of Kerosene in
February 1981 was higher eompared
to the allocation in February last

year.

In the case of levy gugar, allocation
is continued op a uniform norm of 425
gram per capita montbly availability
on the basis of projected poputation
as qn 1-10-86.

Allqcation of these items fop supply
through the PDS ig supplemental in
nature and is not intended to meet
the entire requirements of the States|

UTs.:

There has heen same increage in
the priceg ot some of the essential
commodities such ag wheat, ground-
put oil, vanmepati, massoor, arhar,
gram ete. ‘which way be atiributed
to seasonable factors 'as in the case
of wheat: shortfall in production, as
in cases of pulses and edible oils.

Apart from the ' measures on the
broad macro-economic front such as
efforts to reduce growth in money
supply ang flacel discipline, specific
megaures ~ ‘have been taken py thé
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Government in respect of particular
essential commoditieg ynder pressure.
The measures taken by the Govern-
ment broadly include steps to increase
the production of essential commodi-
ties, effective procurement and buffer
stocking operations of foodgrains,
strengthening of Public Distribution
System, monitoring of priceg and
availability situation, strict enforce-
ment of the provisions of the Essential
Commodities Act and other regula-
tory measures, and augmenting do-
mestic supplies through imports, sub-
Ject to overall constraints of foreign
exchange,

Disoount in Mealy to Rura] People in
ITDO owned Redtauranis ang Hotels

90. SHRI ATAL BIHARI VAJ-
PAYEE:

SHRI PRAMOD MAHAJAN:

Will the Minister of TOURISM be
led to state:

(a) whether the Indian Tourism
Development Corporation has announ-
ced 30 per cent discount in mealg to
rural people in the restaurants and

hotels owned by it;
(b) it so, the details of the scheme;

(c) the critria laid down for cate-

gorising and  identifying the rural
Ppeople;
(d) whether the rural people of

one State would be able to enjoy the
::glity in another State; if so, how:

(e) the steps teken|proposed to be
taken to check miguse of the facllity
by urban people?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM
g!rs}mm TI USHA SINGH). (a) Yes,

(b) and (c) The scheme effective
from 25-1-199; is applicable to rural

[ RAJYA SABHA]
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guests staying within a radius of 80
kmg in the vicinity of the respective
ITDC hotellrestaurant on establishing
identity through an identity card]
certificate, preferably with a photo-
graph issued by the Village Pradhan
and certified by the Sarpanch of the
area. However, in the cage of
Hotels|Restaurants located within the
Union Territory of Delhi, the distance
restriction of 50 kms is not applica-
ble, and any bonafide rural guest
from anywhere in India can avail of
this facility. In the case of family,
the number of dependentgy who can
avail of this facility will be limited to
six members including the Heaq of
the family. Ag per this scheme bo-
nafide rural guests are entitleq for a
50 per cent discount opn specifled
meals, both vegetarian and non-vage-
tarian, in one of the specified Restau-
rants of each ITDC hotel on two days
in a week i.e. on Thursday and Friday

(d) The scheme of discount on
meals to rural guests in the restau-
rantg of ITDC hotels is admissible ir-
respective of thé State|Union Terri-
tory of residence of the rural guest
subject to fulfilment of conditions as
mentioned in part (b) and (c) above.

(e) One of the pre-conditiong sti-
pulated in the scheme is production
of proof of identity by the rural guest
in the form of identity card|certifi-
cate issued by the village Pradhan
ang certified by the Sarpanch of the
area to egtablish his/her normal place
of residence, Thig measure is ex-
pacted to check misuse of the facility
by urban people.



